[22 March, 2021]

SHRI SUJEET KUMAR (Odisha): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, | would also like to associate
myself with the Zero Hour mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

SHRIMATI JAYA BACHCHAN (UTTAR PRADESH ): Sir, | would also like to associate
myself with the Zero Hour mention made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | would also like to associate myself
with the Zero Hour mention made by the hon. Member.
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Implementation of the Pradhan Mantri Aawas Yojana-Gramin (PMAY-G) in
Chhattisgarh
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DR. SASMIT PATRA (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, | would like to associate myself
with the Zero Hour mention made by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, in the State of
Andhra Pradesh, 27,350 houses were constructed under Pradhan Mantri Awas
Yojana-Gramin Scheme during 2017-18; and in 2018-19, 18,679 houses were
constructed, whereas, in 2019-20 and 2020-21, no house has been constructed
despite the release of funds by the Central Government. | came to know that the
Central Government has released Rs. 300 crores but the State Government did not
release its share and no house has been constructed, and the funds have to be
utilized. Earlier the State Government planned to identify the beneficiaries and was
also planning to construct 10 lakh houses in the rural areas, but out of which 6.2 lakh
houses have been cancelled by the present Government and the beneficiaries have
also lost their right to get the houses. Likewise, in the urban areas also, as per the
shear wall technology issued by the Ministry of Urban Development, Government of
India, 2,62,216 houses have been constructed, almost completed, but, unfortunately,
the possession of these houses is not delivered to the beneficiaries till now.
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MR. CHAIRMAN: What is your suggestion? Please keep in mind the time.

SHRI KANAKAMEDALA RAVINDRA KUMAR: Therefore, | request the Central
Government to take the necessary steps and direct the State Government to deliver
possession of the houses immediately and also take steps to construct the houses
under Pradhan Mantri Awas Yojana-Gramin Scheme in order to render development
and welfare to the poor people in the State of Andhra Pradesh.

DR. FAUZIA KHAN (Maharashtra): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | would also like to associate myself
with the Zero Hour mention made by the hon. Member.

MR. CHAIRMAN: When two people's names are there, the first Member will get two
minutes and the second person will get one minute. Keep that in mind. Now, Shrimati
Mamata Mohanta.

Need for opening of a Navodaya Vidayalya at Mayurbhanj in Odisha
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